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Elsctrotiic Tetephone Exchenges in
Kamataka

3962. SHRIMATI BASAVA RAJES-
WARI: Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Union Government have
decided 10 repiace old telephone exchanges
in Kamataka;

(b) 4 50, the details thereot;

{c) whethaer the Government have taken
a decision io provided electronic exchanges
throughout the state during 1992-93;

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) and (b). Yes,
Sir. As pan of 8th Five Year Plan (1992-97)
it is proposed to:—

Replace %fe expired and womn out
switches as and when they become

ke expired.

Replacs small size elector-me-
chanical exchanges (MAX-Ill and
line finder type MAX-H).

{c) and (d). About 290 electronic ex-
changes are proposed to be set up through-
out Kamataka during 1992-93 subject o the
approval of the annual plan, availability of
demand and timely availability of equinment.

SHIFTING OF P. M. G. Office 1o Jaland-
har

3963. PROF. PREM DHUMAL : Willthe |
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Minister of COMMUNICATIONS be pleased
to state:

(a) whether it is a fact that it had been
decided to shiftthe regional P. M. G. (Punjab)
office from Chandiharh to Jalandhar city;

(b) if so, when and if not, the reasons
theretor; and

{c) the time by which it is likely to be
shifted? )

- THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATICNS (SHRI
P.V. RANGAYYA NAIDU): (a)to (c) Therais
no regional Postmaster General in Punjab
Postal Circle. There is a post of Postmaster
General and this office functions from the
headquaters office of the Chief Postmaster
General at Chandigarh. It is not proposed to
shift the Postmaster General, Punjab Circle
from Chandigarh to Jalandhar as this will not
be in the administrative interest.

Revamping of Durgapur Therma! Power
Ptan:

3964. SHRI SANAT KUMAR MANDAL:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be

pleased to state:
(a) whether the Government have

" accorded its approval to'the Damodar Valley

Corporations Rs. 322 crore proposal 10 re-
vamp the two units at the Durgapur Thermal
Power Plan which were damaged by fire;

(b) whether these units are being reha-
bliitated by some muitinational despite the
fact that the order- starving Bharat Heavy
Electriclals Lid. had also made an offer; and

(c) i so, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-



